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NON-RELEASING OF PMAY-U SCHEME  

NO. 1660.         SHRI P. WILSON: 

 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:  (a) the reasons for not releasing funds to the tune of ₹ 2748.38 crore sanctioned for construction under Pradhan Mantri AwasYojna – Urban (PMAY-U) across the country but especially for Tamil Nadu; (b) whether Government is aware of a definitive timeline to be followed for release of the funds; and (c) if so, the details thereof and if not, the reasons therefor?  
ANSWER 

THE MINISTER OF STATE IN THE  

MINISTRY OF HOUSING AND URBAN AFFAIRS 

(SHRI KAUSHAL KISHORE) (a) to (c) Land and Colonization are State subjects. However, the Ministry of Housing and Urban Affairs, under the vision of ‘Housing for All’, supplements the efforts of States/ Union Territories (UTs), including the State of Tamil Nadu, by providing Central Assistance under Pradhan Mantri Awas Yojana- Urban (PMAY-U), for construction of houses for all eligible families/ beneficiaries in urban areas since 25.06.2015. The scheme has four verticals namely, Beneficiary-led individual house construction/ enhancements (BLC), Affordable Housing in Partnership (AHP), “In-Situ” Slum Redevelopment (ISSR) and Credit Linked Subsidy Scheme (CLSS).  Under BLC/AHP/ISSR verticals of PMAY-U, Central Assistance is released to States/ UTs in 3 instalments of 40%, 40% and 20%. The release of Central Assistance under PMAY-U  is incumbent uponfulfilment of mandatory compliances by the concerned States/ UTsviz, submission of Utilisation Certificates (UCs) for Central Assistance released; commensurate physical progress; Aadhaar seeding of beneficiaries in the Management Information System (MIS); Action Taken Report (ATR) on the recommendations of Third-Party Quality Monitoring Agencies (TPQMA), Geo-tagging of various stages of construction of houses/ projects, registration of AHP/ISSR projects under Real Estate (Regulation and Development) Act, 2016 (RERA), etc. So far, more than 122 lakh houses involving Central Assistance of ₹ 2.03 lakh crore have been sanctioned in the country under PMAY-U, of which ₹ 1.20 lakh crore has been released to the State/ UT Governments. As on 18.07.2022, Central Assistance of ₹ 11,257.92 crore has been sanctioned for the State of Tamil Nadu under PMAY-U, out of which ₹ 8,509.54 crore has been released to the State based on the compliances achieved.  ***** 
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